Pension scheme for providing pension to
the retired Home Guard / Women Home
Guard Volunteers.
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NGTIFICATION
The Governor is plezas=s o Iniroduce a new scheme for providing pension
to retired Home Guards, Wwomer Home Guards. The details of the stheme are as
follows: .

1) Wame of the Scheme:
Pension: scheme for- DIOViding oonsion to the retired Home Guard/Women Home
Guard Volunieers. '

2} Eligibility criterion:

i) £ Home Guard should have put in a minimum period of 20 years of
service.
1) He should have retired fromn  service as Home Guard ~on

superannuation or oo medical invalidation only.

iii) He should be entiti -a subject Lo fulfillment of abave conditions, to a
fixed pension of 750.06 {Xupess seven hundred fitty) per month without any
allowances what so ever. '

iv) Persons getting pensions from other sources {exclhuding social
pension) shail not come under purview under the proposed scheme.

v} The pensioner should open a Bank Account and pension should be
only credited to their Bank Account every month.,

vi) This scheme will cover those who have already retired provided that
they satisfy the eligibility criteria, They are eligible for pension from the

prospective date and arrears shall not be Pravable.

3} Rate of Pension:
Rs. 750.00 {Rupees seven hundred fifty) per head per month.
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6)

7)

)
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scheme:

All those Horme Guards who have r=-r-3 and are eligible under the provision at
para-2 above shall be covered undss s scheme.

Proposed date for implementing the scheme:

The scheme will be effective from 1= Zerember, 2012,

Sanctioning Autherity of the scherme:

The Director General of Police, Tripu-=

Operation of Scheme:

The fixed amount of pension will == sdministered by the Home Department
through PHO under the Home Derz—ment budget provision by creating a
scparate Head of Account so that = -suid be classified under other Non-Plan

revenue expenditure,

Others:

The Government Inay make any chars=: and issue any clarification as and when
required for smooth implementation =7 =« scheme.

By order of the Governor

(R.P. Datta)
Deputy Secretary to the
Governmeént of Tri ura
=Lrernment of Tripurg
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